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N0 1 768(F . ND,404/82 /77 T10C) t i pursumrce of submclanse (1ii) of clause
(44) of Seotion 2 of the Income~tax lot, 1961(43 of 1661) and in
supereession of the notification of the Governpent of Imdia in the
Departoent of Revenme and Banking Mo, 1072(F,ND,404/64/76-ITCC) dated
8th Serterber, 1976 and 1293(F,N0,404/86/76~-ITCC) dated 20th April,

. 1976 the Central Goverrmment hereby authorises 8/Shri A,N.Erishmarmorthy
and M,E,Gundeppe being Gazetted Officers of the Cemiral Government to
exercise the powers of Tax Recovery Officers under the said Act, with
effect fronm the respective dates they take over charge as Tax Recovery
Officers,

saf-
( Hﬂeﬂkatarmn ) ]
Deputy Secretary to the Govt, of India

ﬁae Marager,
Government of Indie Phoss,
New Delhi,

dopy forwardeds -

1, Te Corrasioner of Imcomewtex, Earmatela, Bangalore,

8¢ A11 the Directors of Imspection including DI(c&8},

3, Te Corptroller and Auditor Generel of India, New Delhi,

4, The Chiel Secretery, Govt., of Earnataka, Bangalorae.

5., The Lccountawt Genmeral, Fernatoka, Bangalore, .
8, Die Ministry of law, Joini Secretary & Legal Affairs, New Delhi,
Te Bulletin Section,

8, Guard File,

(H.Venka taramn)
_ Deputy Secretaxry to the Govt, of India
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NOTIFICATION
ITNCOHETAX
NO.1768(F. N0, 404/82/77-ITCC) : I pursunrece of subeolause (1ii) of clause
{44) of(Section 2 oé??fhe Incore—tax fot, 1961(43 of 1061) and in
guperscesion of the notification of the Govermment of India in the
Department of Revenue and Bariking No, 1072(F.ND.404/64/76-ITCC) dated
8th Serrtenber, 1975 and 1203(F.N0,404/86/76~IT00) dated 20th April,
1976 the Central Governrment hereby authorises S/Shri A N Krishmarmorthy
and MK, Gunlappe being Gazetted Cfficers of the Centrel Government to
exercige the powers of Tax Recovery Officers under 'the said Act, with
effect from the respective dates they teke cver chayge as Tax Recovery
Cfficers, . oo !

el

_ ' Deputy Socretary to ithe Govi, of India
The ¥Manager, ] :

Governnent of India Pess,

New Delhi,

Copy forwardeds .

1, Te Cormissicner of Incomew~tax, Haxmatale, Bangalore.
2, Al1 the Directors of Inspection including DI(0&S),
3¢ The Comptroller and Auditor Generel of India, New Delhi,

4, The Chief Secretary, Govt, of Karnataka, Bangalore,

Gs The Locountamt General, Fernatala, Bangalore, .
8o Te Ministry of Law, Joini Seeretary & Legal Affairs, New Delhi,
Te Bulletin Scotion, o

8, Guard File, !

safe
(H.Venkn tararan)
. Deputy Secretary to the Govt, of India
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NOTIFICATION
TNCOUETAX

M0,1768(F N0, 404/82/77-TTCC) ¢ Tt purevarce of pb-clause (1ii)} of clause
(44} of Section 2 of the Incorewtax lot, 1961(43 o 1961) exd in
supersession of the notification of the Govermnt of Indie in the

sJSudi A N Erishrarurthy
and ¥,X,Guvappe being Gezetted 0fficers of the [Cedtrel Government to
exercise the powers of Tax Recovery Officers wnder the said Lot, with
g:;fact fron the vespective dates they teke over lpharge as Tax Recovery
ficers. ' |

The ¥aoagzer,
Govermaent of India Pfess,
New Delhi,

Gupy forvardeds - o

1, e Corrissioner of Tacomewtax, Kormatela, Bahgaloree
2, A1l the Directors of Inspection including D1{pas), :

8, Te Corpiroller and fuditor Gemerel of Indie, [New Delhi,

4, The Chief Secretery, Govi. of Karnataka, Bangalore,

5, The lccountawt Genmeral, Farnatake, Bangalore, |- :
8, e ¥Mindstry of law, Joini Secretary & lepal Mtairs, Now Delhi,
7+ Bulletin Scetion, i:

8. Guard File.

84/
) (H. emmn)
Deputy Secretery to Govt, of India
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